
GAU ATI HIGH URT ATG WAHATI
(HIGH COURT OF ASSAM, NAGAIIIND, MIZORAM AND ARUNACHAL PRADESH)

NO, HC. VtI-100/2022l1071/A

From Shri Saptarshi Garg,

It. Registrar (Vigilance),

Gauhati High Cout,
Guwahau.

To, Smti Sangeeta Gogoi Bora,

District & Sessions Judge,

Dibrugarh.

f(
t3Dated Guwahati the February,2024

Sub:

Ref:-

Madam,

With reference to the above, I am directed to inform you that you have been

granted station teave permission, fiom the morning of to.o2.2o24 till the morning of
15.02.2024. The Addl. District & sessions Judge (FTC), Dibrugarh, in his absence, the civil

Judge (Sr. Div)-cum-Asstt. sessions Judge, Dibrugarh, in his absence, the Addl. Chief Judicial

Magistrate, Dibrugarh, and in her absence the next senior most Judicial Officer available at the

station would remain in charge of your Court and Office during your absence'

Yours faithfully,

e4-
IT. REGISTRAR ruIGILANCE)

Station leave permission.

Letter No, OJDI607l2O24 dated 05.02.2024.

J The Project Manager, Gauhati High Court.

Memo No. Hc. vu-1oo/2o22l1o72lA. dat€d I 7' oz. L o L?
Copy to:

4_


